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The motion was adopted. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Now we shall take up 
clause-by-clause consideration of the Bill. 

Clauses 2 to  18  were added  to    the Bill. 

Clause   1,   the  Enacting Formula  and the 
Title   were  added  to   the Bill. 

SHRI R.L. BHATIA: Madam, I beg to 
move: 

"That the Bill  be passed." 

The question was put and the motion was 
adopted. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Now we will take up 
the Madhya Pradesh Appropriation (No. 2) 
Bill, 1993; the Rajasthan Appropriation (No. 
2) Bill, 1993; the Himachal Pradesh 
Appropriation (No. 2) Bill, 1993, and the 
Uttar Pradesh Appropriation (No. 2) Bill, 
1993. All these Bills will be discussed to-
gether. Dr. Abrar Ahmed to move the motions 
for consideration of these Bills. 

 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS WITH 
ADDITIONAL CHARGE OF THE MINI-
STER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRIMATI 
MARGARET ALVA): If necessary, beyond 6 
O' clock. 

 

 

(1) THE  UTTAR     PRADESH     APPRO- 

PRIATION  (NO.  2)  BILL, 1993. 

(2) THE MADHYA PRADESH    APPRO- 

PRIATION  (NO.  2)  BILL, 1993. 

(3) THE RAJASTHAN APPROPRIATION 
(NO. 2) BILL, 1993. 

(4) THE HIMACHAL PRADESH APPRO- 

PRIATION (NO.  2)  BILL, 1993. 
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THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): Mr. Chaturvedi, you 

have to conclude. There are four speakers 

from your party. The time allotted is 30 

minutes. 
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THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): Hari Singh Ji, don't   

answer   the   interruptions. 
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The  House stands adjourned till 11 A.M. 

tomorrow. 

The House then adjourned at 

one minute past six of the clock 

till eleven of the clock on Wed-

nesday,   the   25th   August,   

1993.  
 


